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CENTRAL ADMflj ISTRATBETRIBAL 
BANGALE BENC 

Second Floor, 
Commercial Complex, 
In dir n ag a r, 
BANGALcE.... 560 S38. 

Dated: 2 DEC 1994 
Review 	APPLICATIQJ NO: 102 of 1994 in OA.no.1002/94  

APPLICANTS:.... Sri.Naganagowda., 

V/s. 	- 

RESPNDTS.... The Dy.Dir.GeneralDepttof Posts,NDelhj and three others. 

I. 

1. 	 agow D.P.4., KOPPaI,Resideing at Post 

Suhject;_ Fsrwj 'f 	
of the Ordcr Passed by the Central Administrative TribunaI,Baa1r 

—xx-- 

Please find enclesed herewith a copy of the ORDER/ 
STAY ORDER/.ThTERJ 0FU)ER/ Passed by 

this Tri)yt2- 1 in- the. above mentioned PPlicatior(s) cn  251.j..1994. 



In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 

Applicant 

Nagane Gowda 

Advocate for Applicant 

In Person 

ORDER SHEET 

Reiiew 	Application No 	 of 199 
in OA 1002/94 	

Respondent 

Dy.Dir Gen, 0/0 POsts, N.Oli & or 

Advocate for Respondent 

Date 
	

Office Notes 
	

Orders of Tribunal 

'S  

to 	p(vc)/TVR(MA) 

nch 	 25.11.1994 
tnd 

Delay condoned. 

2. 	On a careful consideration of the 

review application it is found that there is 

no case at all for review of the order dated 

nd 	26.9.1994 in O.A. No.1002/1994. The order in 

L. 	question is based on records and there is no 

rit 	
error apparent on the face of the record or 

a patent mistake or a glaring omission 

therein. In view of this the review 

application is rejected0  

IANNhN) 	(P.K. 5HYM1SUN0AR) 
VICE CffiIRifJ 

TRUE 
 

cov 

- 	 Centra4Ad' rativa Tr$bn*l 
Bangalore Bench 

Baniaiore 


